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(c) A letter of intent for the manufacture
of following items has been issued to M/s.
Century Pulp, belonging to the Century

{ RATYA SABHA]

to Ques tions 48

Spinning and
Ltd.:—

Manufacturing Company

Location Item of Manufacture Capacity  Date of issue
’ (in lakh
tonnes)
Nainital Chemnieal Pulpd . -30 1)
Disgoltving grade Pqu - 2¢ .
Speciality Pulp 10 %' April, 1072
Writing & Printing Pa per 50

Broadcast over AIR by MPs of Opposition
Political Parties

*346. SHRI SASANKASEKHAR
SANAYAL:

SHRI MONORANJAN ROY :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether the representatives of politi-
cal parties in opposition in Parliament are
invited or given facilities for giving talks
over the All Inda Radio; and

(b) if so, what is the number of such
talks broadecast by these Members of Par-
liament during the last one year?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI 1. K.
GUJRAL): (a) All India Radio does not
arrange broadcast by political parties or of
Members of Parliament as representatives
of such parties. Members of Parliament are.
however, invited to broadcast in their indi-
vidual capacity and for specialised know-
ledge, as and when required.

(b) Does not arise.
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+[Pending applications for new telephones

at Rampura of Mandsaur District

*347. SHRI V. K. SAKHLECHA : Will
the Minister of COMMUNICATIONS be
pleased to state :

(a) the number of telephone connections
provided in Rampura of Mandsaur District,
Madhya Pradesh and the number of appli-
cations pending for new telephone connec-
tions there at present;

(b) whether it is a fact that the Telephone
Advisory Committee at Rampura had
recommended for ten more telephone con-
nections for that place; and

(¢) if so, by when the connections are
likely to be provided?]

HaTT /Y (o ®o AT T -

() weg 93w 7 #@eAR fast & ORqQ
# 919 FATAT FY GSAT 16 § AT W
auT Ig¢ T FAFIAL & 7 AT qiFqy
FT &7 6 & |

41 ] English Translation.



49 Written Answers

[9 MAY 1974]

to Questions

50

(G’) R i 1% IAEA qARF | Allocation of Central Revenues to States’

wfafa #m T FT W E N
(st) s € fo SR #Y FFTAT 6
T T TEATE 1974 F FA T FAFT &
fag STa
{[THE MINISTER OF COMMUNICA-
TIONS (SHRI K. BRAHMANANDA
REDDI): (a) Number of working connec-
tions at Rampura of Mandsaur District
(M.P.) is 16 and the number of applica-

tions for new connections pending at pre-
sent is 6.

(b) No Telephone Advisory Committee is
functioning at Rampura.

(c) Telephone connections against 6 pend-
ing demands are likely to be provided by
end of July, 1974.]

Licences granted to industries in Tamil
Nadu

%348. SHRI SALIL KUMAR GAN-
GULI : Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state :

(a) what is the number of licences grant-
ed for setting up industries in Tamil Nadu
during the last three years, year-wise; and

(b) what is the ratio between the licences
issued to industries in Tamil Nadu as com-
pared to all India industrial licences issued
during the same period?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): (a) 52, 35 and 36 Industrial
Licences were issued for setting up of
industries in Tamil Nadu during the years
1971, 1972 and 1973 respectively.

(b) The percentage share of Tamil Nadu
in the total number of licences issued dur-
ing the same period was as below:—

Year Percentage share
1974 8.3
1972 6.2
1973 10.6

+{ 1 English Translation.

*349. SHRI SANAT KUMAR RAHA:

Will the Minister of PLANNING be pleas-
ed to state:

(a) whether it is a fact that due to wrong
calculations of per capita income in respect
of small scale industries, construction, ser-
vice and road transport, three States viz.,
Kerala, West Bengal and Assam have lost
their due weightage in the matter of alloca-
tion of Central revenues during the Fifth
Five Year Plan period, under the Finance
Commission’s award;

(b) whether the Chief Minister of Kerala
had reported to the Central Government
about wrong calculations by the Central
Statistical Organisation; and

(c) if so, what action Government have
taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : (a) No, Sir.

(b) The Chief Minister of Kerala brought
to the notice of the Prime Minister the
differences in the estimates prepared by the
Kerala State Statistical Bureau and the
Central Statistical Organisation.

(c) A note explaining the reasons for the
difference in the figures of the two Organi-
sations as well as clarifications on other
points raised in the Chief Ministers’ letter
was sent by the Minister for Planning to
the Chief Minister of Kerala, It was also
suggested that the Officers of the State
Government may hold further discussions
with the CSO. if' necessary.,

Extra Departmental Employees working in
P. & T. Department

*350. SHRI B. S. SHEKHAWAT:

SHRI JAGDISH PRASAD
MATHUR :

Will the Minister of COMMUNICA-~
TIONS be pleased to state:

(a) the defails of pay and emoluments
and service conditions of extra depart-
mental employees working in P&T Depart-
ment and their comparison with those of



